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TRIPURA ACT NO. 4 OF 2OO4'

THE TRIPUFTA PRICFESSIONS, TRADES, CALLINGS AND EMPLOYMENTS

TAX/TTION (SECOND AMENDMENT) 'ACT' 2003'

AN
ACT

Further tc, amenrJ the Tripura Professions, Trades, callings and Employments Tax;rtibn

Act. 1997

BE it enar:ted by the Tripura Legislative Assembly in fifty fourth ydar of the Rqpubl'rc of

India, as follows ,:-

Short title, Extent, 
1 .

and commencement.

' 
"i_'3i -

., Jr

Amendment of
the Schedule

z

(1 ) This Act may be called the Tripura Professions, Tradesi callings

and Employments Taxation (Second Amendment) Act, 2003.

(rl) lt extends to the whole of Tripura.

(3) lt shall come into fqpe at once. .*$

irrthe Schedule appended to the Tripura Professions, Trades, Callings &

EmploymentsTaxationAct, 1997, for all the entries against serial

fto.'t O in columns 2, 3 & 4, the following entries shall be substituted

n;amely:-

F..

fr:

s

Sl No. Class of assessee Rate of tax Code No.

I 2 3 4

10 (a) Holders of permits for transPort
vehicles granted under the motor
vehicles Act, 1988 which are issued
or adopted to be used for hire or

re'ward where any such Person
holds permit or permits for any motor

vehicles, buses or trucks :-

(t) Inr respeot of 4 wheeler light motor
vehicle by whatever name known
(r-rsed other than as private carrier) :- I

-tt(i) lrlot more than one

(ii) fllore than one but not more
than two.

(iii) Nilorethan two

1901

'1e01(a)

1e01(b)



Class of assessee

ln respet;t of 3 wheeler light motor

vehicle by whatever name known
(used other than as private carrier) :-

Rate of tax

Rs. 300 Per annum

Rs. 600 Per annum

Rs. 900 Per annum

Rs. 1200 Per annum

Rs. 1500 Per annum

,, O 1500 Per annum
I

l,,llot more than one

lvlore than one but not more
than two.

t\,lore than two but not more
than three.

Ntlore than three but not more

tl'tan four.

[,4ore than four

1s01 (c)

' 
1e01 (d)

1e01(e)

1e01(f)

1e01(g)

(ii)

(ii i)

(i'v)

(r')

(ilr) ii

ii

In resper;t of truck or bus by whatever
name kn,own,

I'lot more than one

(ii) h/lore than one

=-_.r

A. B. Paul.

Secretary,
Government of TriPura'
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